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Order

Learned counsel for the respondents has stated

before the Hon'ble High Couft of Punjab & Haryana and

2. However, liberty is granted to the petitioner to
regard to violation of any interim order.

List for further consideration on 20.10.2016.

06.10.2016

(P.K. sud)

that the matter is still pending

listed for 17-10-2016.
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